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13.51 HRS.
DEMANDS FOR GRANTS, 1974-75— 

Con/d.
M in is try  o f  I n fo rm a tio n  a n d  B ro a d , 

c a s tin g — C ontd.
MR. DEPUTY SPEAKER : We now re-

sume discussion on the Demands for Grants 
in respect of the Ministry of Information 
and Broadcasting.

SHRI SOMNATH CHATTERJEE (Burd- 
wan) : Mr. Deputy Speaker, Sir, I rise to 
oppose the Demands for Grants in respect 
of the Ministry of Information and Broad-
casting. Ihe  record of this Ministry has 
been that of an intensely partisan adminis-
tration. By its policies, this Ministry has 
brought exclusively under its control and 
hegemony almost all the means of mass 
media and they have now been converted 
into an exclusive mouth-piece of the ruling 
party.

Various matters have been raised in this 
House during the course of discussion on the 
Demands for Grants of this Ministry. Yes. 
terday, Prof. Mukerjee referred to the case 
of Metro Cinema. Sir, I feel this matter i& 
of great importance.
13.52 h r s .

ISHRI NAw a l  Kj s h o r e  S i n h a  in the 
Chair],

With your permission, I would like to 
place before this hon. House some more 
details about the way in which this matter 
has been handled and I would say, this ha; 
almost assumed scandalous proportions. 
ITm s  Metro Cinema, Calcutta is owned by 
an American company and shares were held 
by American citizens. Some time in J972, 
it appears these American shareholders 
transferred their shares to a Swiss concern, 
called Tram am  and suddenly, there was a 
change in the constitution of the Board of 
Directors of Metro Theatres (Calcutta) 
Limited, which is an American comnany. 
What happened thereafter? One Shri Shiv 
Shanlotr Lai Gupta was appointed as the 
Attorney of this company in respect of 
Metro Cinema’* business in Calcutta, 
nierefore, a modus operandi was adopted 

by which an Indian citizen gained complete 
control of the entire affairs of Metro Thea-
tres (Calcutta) Limited in respect of Metro 
Cinema* What happened thereafter ? This 
Shiv Shankar Lai Gupta, in bis turn, ap- 
pointed an Attorney or agent of his own,

thereby, instead of the American Directors, 
instead of this Swiss concern, two or three 
Indian citizens came to acquire complete 
control of the entire affairs, so far as thh 
business is concerned. The employees be-
came terribly apprehensive because this 
gentleman. Shiv Shankar Lai Gupta’s past 
leeords are known. They are not only 
known to the employees, but also known to 
the Government. In the past, he has spe-
cialised in smuggling, profiteering ani 
racketeering. When the matter was brought 
up before the House, Mr. L. N. Mishra, the 
then Minister of Foreign Trade, admitted 
that a clandestine deal had been entered into 
and this has to be looked into.

There was a Call Attention Motion on the 
floor of this House on the 12th March last 
year and Mr. K. R. Ganesh, while replying 
to the Call Attention Motion said that there 
was a -shady deal. Sir, with your permis-
sion 1 would read out only a few lines of 
his answer. In the course ot his answer, 
he said :

“From the facts available, these Gupta 
Brothers have been at the back of this 
deal. There is reason to believe that they 
entered into this fraudulent deal and they 
are the actual purchasers of thfc and not 
Tramarsa :

This was not anybody’s complaint. This 
was the s'atement of a Minister of the 
Government of India.

He said further i
’The culprits have been identified ani 

their records as far as customs, etc. and 
various other things are concerned, are 
known to the Enforcement Directorate... 
The Information & Broadcasting Ministry 
ts going into the whole question of the 
import of foreign films after the expiry of 
the agreement.'’

“We have reason to believe that this is 
not a straight dead between Tramarsa 
and MGM and certain Indian parties are 
involved. If Indian parties are not In 
volved in it, the legal position would be 
different. There is sufficient material 
with Enforcement Directorate to come to 
the conclusion that this is a fraudulent 
deal”

Dealing with Mr. Gupta, Mr, Ganesh 
‘There are three brothers, One Jives 

in Geneva, the second ift Bombay ***
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the third In Brazil. Sir, It is a good 
background for a Hollywood story which 
we are trying to unravel”

This was what the Minister of Finance of 
the Government of India said on the floor 
of the House. The matter was brought to 
the notice of Mr. Gujral and Mr. Ganesh 
on a number of occasions. On 29th May 
1973 it was stated that the matter had been 
referred to the Company Law Board and 
the Ministry of Law, Justice and Company 
Affairs was also made aware of the posi-
tion. In July 73 it appeared in the news-
papers that the Ministry of Information 
and Broadcasting was considering the pro* 
posal for taking over the management. On 
l9th "July, Mr. Ganesh said that the Gov-
ernment was considering it. In September 
Mr. Gujral said to Prof. H. N. Mukerjee, 
who is the President of the Metro Cinema 
Employees’ Union that the matter was re-
ceiving Government’s attention. On 22nd 
December, i.e. three months back, it was 
stated by Mr. Gujral in the Rajya Sabha 
that the final decision had been taken about 
taking over of the company and a sale price 
for the take-over had been agreed upon by 
both sides and progress had been made in 
the matter of taking over the Metro 
Ciroma Company in Calcutta. This Is 
what appeared in the newspaper report and 
I believe it correctly sets out the question 
and answer. Today we are at the end of 
March and nothing has happened.

When the Government was procrastinat- 
»np, the employees went to the Calcutta 
High Court and filed an injunction appli-
cation restraining the take-over by the 
Ciuptas. It was repeatedly brought to the 
noticc of Government that the case is 
ponding and Government was made a 
paify to these proceedings. Instead of 
helping the workers before the court, the 
Government lawyer told the judge “we ate 
not going to participate in these proceed-
ings; we have been wrongly made a  party'*. 
When we won the case before the learned 
trial court, the company went on appeal.
* then the matter was brought to the 
notice of Government repeatedly and we 
sa‘J> "Why don’t you come and try to 
piotcct the interests of the employees and 
|hc concern against this onslaught of the 
international speculators?” But there was 
complete silence. Nothing has been done 
and now because the appellate court in the

Calcutta High Court modified the injunc-
tion order, the employees are completely 
at the mercy of this international crook, 
described as such by the minister on the 
floor of the House and the Ministries o f  
Finance and Information & Broadcasting 
are mute spectators. Only yesterday we 
heard the Deputy Minister saying, “We are 
still considering the matter”. There must 
be a limit to this vacillation. If a  policy 
decision has been taken, it ought to b j 
implemented. They have been telling the 
employees and the country, “We have 
taken a decision to take over this business'* 
but that has not been kept. I charge this 
Government with having developed cold 
feet in this case. Why is this shift in the 
policy from time to time when a clear 
declaration was made and the Parliament 
taken into confidence?
14.00 HRS.

With regard to the All India Radio One 
matter which deserves important and im-
mediate consideration is the demand of 
the staff artistes. It is said that they are 
the lowest paid intellectual and creative 
workers in the world, working alTiost 
under humiliating conditions. This is the 
statement of the Qeneral Secretary of the 
AIR Staff Artistes Union. The association 
has been agitating for the last one year 
against the. irrational policies resulting in 
patronage, favouritism and nepotism in 
favour of a certain class of contract staff 
who have been inducted into the radio and 
TV through arbitrary and irregular pro-
cedure in selection. This matter was 
brought to the notice of the Prime Minis-
ter by a number of Members of Parlia-
ment. Rut 1 am sorry to say that this 
matter is still hanging fire and no final 
decision has been taken on the legitimate 
grievances of the AIR staff artistes.

Coming to radio. I do not wish to repeat 
how the ruling party is monopolising the 
time of the AH India Radio. We are con-
cerned with the quality of the programme 
of the All India Radio from different 
centres. So far as TV programmes are 
conccrned, though I had only very few 
occasions to watch them, my experience is 
that they have a soporific effect. The films 
that are exhibited are the worst films. 
They are well-known flops and yet they 
are shown on the TV. 1 do not know the 
reason for it. Perhaps, they get it free
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(Shri Som Nath Chatter**] 
from the distributors. This require# orient- 
tation and a change in attitude.

I  would like to say a word about Vivjdh 
Bharathi. This has become one of Hie 
most corrupting influences in this country. 
1 fed that commercialism should not be 
allowed to overtake culture. For the pur-
pose of g etting  to m e  money out of adver-
tisement, out of commercial programmes, 
there is a programme called Vividh
Bharathi, which is nothing but film music. 
It has a deleterious effect on impression-
able young people. It is a common ex-
perience in every household that growing 
children listen only to this programme, 
completely ignoring the regular prog-
rammes. My mother is unfortunately 
side. When I  asked her to listen to the 
radio, she said that it adds to her mental 
agony in addition to her physical agony. 
I  want this Government to consider veiy 
seriously whether this should be continued 
for the purpose of getting some money. If 
you want to commercialise culture, that is
a different matter; if you want to earn
money at any cost, it is different. Even 
then some imaginative programmes may 
be thought of for Vividh Bharathi. Is 
there nothing in this country to be given 
to the people except Hindi film music? 
Is this the position in this country ?

Coming to Calcutta station of the AIR, 
we find that we aie not able to hear the 
programmes in Delhi except late in the 
evening. I do not know the technical r-osi- 
tion. So, I would request the hon. Minis-
ter to see that a more powerful transmitter 
is set up in Calcutta.

In Silchar, I am told, there is an agita-
tion for Manipuri programmes. They arc 
also demanding for programmes in Vi shnu - 
puri language, which is the local language.

Coming to advertisements distributed by 
DA VP, which comes under this Ministry, 
I am told that the Amrit Bazar Patrika 
secured advertisements worth about Ri. 14 
lakh*. Even though 75 per cent of the 
advertisements come from the public scctor 
undertakings, very few advertisements go 
to the smaller newspapers.

It is essential that the Government 
draws up a policy to help the smaller news-
papers whose circulation is small and tvho 
cannot compete with the bigger news-

papers in pr&uring newsprint at blask- 
market rate. They should be given
priority in advertisements. 1 would re-
quest the hon. Minister to see that the 
pubMc sector undertakings also follow a 
particular policy whioh this Government 
should draw up in giving advertisements, 
particularly, to smaller newspapers. I can 
appreciate an argument that in respect of 
important matters, the larger newspapers 
which have a larger circulation thould
publish the advertisements. But & should 
not be at the expense of the smaller news-
papers which require Government hdp. 
Therefore, this is a  matter which requires 
immediate attention of the Government

Before I sit down, there are two im-
portant matters to which I wish to draw 
the attention of the hon. Minister. One is 
about the professed policy of this Govern-
ment with regard to delinking and diffusion 
of the press. It appears, diffusion has
now become a past story. Now, from 
diffusion, it has come down to delinking. 
Even about delinking, for years they can-
not formulate a legislation. Although the 
Government is aware how the press barons 
are misusing the powers, they are not do-
ing anything. What is the position in the 
Stale smart ? I do not wish to go into de-
tails. But there is one thing that I would 
like to mention here. When the Union 
Labour Minister wanted to intervene in 
the matter and arbitrate in the dispute 
between the Statesman's management and 
its employees, the Statesman's manage-
ment had the cheek to refuse arbitration 
by the Union Labour Minister. Now, not 
only the employees are completely at the 
mercy of the Statesman’s management but 
they can even dictate to the Government 
whether they shall allow the Union Labour 
Minister to intervene in the dispute or not. 
These are longstanding grievances of the 
Statesmans employees. I do not have 
time to go into the charges in detail. This 
must be looked into.

I submit that the Government should 
immediately come out with a  Bitt v'ith re-
gard to delinking. It appears, there n  a 
slide-back in the policy probably because 
of the new rapproachment that is being 
seen amongst the Government, the ruling 
party, and some of the press Barons in 
some of the cases. Probably, that it the
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rt/m n  why the G owarawtt m sliding 
back from its declared policy.

I  would request the ban. Minister to deal 
with time matters and, particularly, I 
would request him to deal with the case of 
Metro Cinema, apart from other things.

SHRI GIRIDHAR GOMANGO (Kora- 
put) : Mr. Chairman, Sir, I rise to support 
the demands for grants under the control 
of the Ministry of Information and Broad-
casting.

Firstly, I would deal with Broadcasting 
side of it. In Orissa, there are three radio 
stations at Cuttack, Jeypore and Sambhal- 
pur. The name is “All India Radio”. But 
if you go there, you will actually feel that 
it is not “All India Radio** but it is “All 
Koraput Radio*’ because it is not audible 
even 200 miles away from Koraput District. 
Though the bon. Minister has taken steps 
to increase the KW power of the radio sta-
tions at Cuttack, Jeypore and Sambhal- 
pur, more emphasis should have been given 
to them previously.

Another point is that we are having a 
television oentre m the near future at 
Cuttack. The proposal to produce televi-
sion seta at Sonabeda is under the control 
of the Ministry of Industrial Development.
I request that that should come up as soon 
as possible along with the television oentre.

I would like to submit to the hon. 
Minister that though the radio stations ate 
in the tribal districts, the tribal people 
should participate more and more in thj 
programmes. This is the only Ministry 
which is giving some money to the people. 
If the tribals can participate in large .lum-
bers,' they will get something from this 
Ministry.

Secondly, I come to the Information 
side of it. I would like to give one im-
portant information to this House. Once 
I raised a Question regarding photography 
in the tribal areas.

cutta’ magazine tea  published the nude 
photograph of a  tribal woman without 
mentioning below in the article the real 
facts. If in the article they aav that it is 
the cult ire of a particular tribe or that 
it is the economic condition of the tribats,
I have nothing to say. The photo and die 
article should be related to each other. 
There have been complaints against using 
nude photos in papers and magazines just 
as advertisements. Government should 
come forward and ban taking nude photos 
in the tribal areas and publishing them in 
magazines and papers.

The regional language papers in Orissa 
are very few. Government should en-
courage regional papers. There are only 
three important newspapers now published 
in Orissa, namely, The Samaj, Klathrubumi 
and Prajafantra. There is only one Eng-
lish paper. And the magazines which are 
published are also few.

About films I have nothing to say be-
cause my friends have already spoken 
about the present condition of films. 
There should not be vulgarity and violence 
in films. Nudity is there in temple struc-
tures, in literature, in books. I hope the 
recommendations of the Khosla Commis-
sion will be implemented by the Govern-
ment. Government should check nudity, 
vulgarity and obsenity in films. It will b: 
good for our younger generation, for the 
society as a whole.

The letter ‘F’ in the word 7-ILM' 
should stand for ‘facts relating to life*; the 
letter V for information'—giving good 
and useful information—; the letter *L* 
should stand for ‘language*—a good langu-
age in dialogues and songs—; and the 
letter ‘m* should stand for ‘moral’—a 
good moral. This is how a film should 
be made.

My humble submission to the bon. 
Minister is that he should ban taking, 
photographs in the tribal areas. The visi-
tors who are going to the tribal areas are 
taking nude photograph) of our mothers 
and sisters and are publishing them in 
papers and magazines. The museums arc 
keeping these photos to attract visitors. 1 
will give an illustration. The ’Oh*! Cal-

Lastly 1 will deal with the press which 
is important for our nation and in fact for 
the whole world. At present the press is 
conti oiled by a few. My hon. friends 
have discussed about delinking of the 
press. It is a good proposal because Gov* 
emment of India have adopted the policy 
of socialistic pattern of society. If big 
business people control the press, they will 
publish only the capitalist thought and not 
the socialist thought. It is the duty of our
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[Shri Giridhar Gomango] 
politicians and the Government to give 
the real facts to the people so that people 
can guide the nation in the proper way. 
A good newspaper should give the news; 
as Mr. Benjamin said, "news’ means it 
should cover the four corners of the 
world, i.e., north, east, west and south. 
But if you see our newspapers, they covet 
only some parts; they co\er only the 
towns, not the villages. Though a large 
percentage of our population live in the 
villages, nobody knows what is happening 
in the villages and in the entire country. 
So, my humble submission before the 
Ministry is that the newspaper which is 
controlling the country should control the 
mind of the people also. They should 
watch the word, they should watch the 
action, they should watch the thought, they 
should watch the character, they should 
watch the heart of the people also. I 
think that will be better for our country 
and better for our people also.

Lastly, I represent the most down-trod-
den people of the country, that is, the 
tribals. 1 have something to say about 
my people. What do they get from this 
Ministry ? 1 want a separate allocation to 
the tribals areas. 1 think the hon. Minis-
ter will kindly note this and he would 
allocate money for the backward and the 
tribal areas and open recreation centres, 
and provide radios there because most of 
the people of this country arc poor and 
illiterate. Those illiterate persons who re-
main in the interior parts of the country— 
what is their position ? What will they 
do with the paper? For those who are 
poor, what is the use of the radio ? Radio 
for the deaf and TV for the blind ? So,
I hope that in the Fifth Five Year Plan, 
the Government will do something for the 
development of the radio and other mast 
media, especially in the backward and tri-
bal areas of this country.

Ttsr m l  ( i g x i j * ) :
t o  tflr

*?t t  ^  #  s h  f w r  'TTfff
¥TT*r ^  I *  3rT5TT<t %•

sqpr w$cr
g ?  %  sRtwr I ,  q f ro r r  *Y

•ft tjw ft t t *  flift : ^  *ft tf
§rfa*r ^  fa?

nfqa; foiTT |  a fo  i r f r o  

aftr qfarawt WK W t  * p w  |  I %'faR
tffcTCT q-f T??T I  f a  *  fa tf

tttt g i m  fc*rr *  fa irpr
Vfr iT f r ^ T  $ I %*

faw nr st t  *warr
t f c ’P t'd  S% ?qT 2TRT
^  t  1 arfr f  J^TT falTZt

SRTcTT I  wft
msrr ^  fwm |  i fa s ra ft%  

w s r  fa*r rrft% % qpRr s#', fas?
crfi% % s*#‘, araqFt fa,*r
% ’srmT s t f t  * ro  t o  fa v m  % 
ffw  *  1 1 r a  fa*n*r % 3 , ^ ^  ^  

W r t r Q  t  1 % fT^rrcr *1
ftr  ^  wi^rr «r?crr |  f o  b r p h w t , *rr
cj¥ STTST, *PT clffaT, fa ’SpT

sfrfiwt «TT 3Jl«rifT5T I  I ^  t f w t
1 aT T 'sr^n^

^  q f  t  1 1 ? tf fa fr  ^  if t
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I ,  f t e m  
1 1 nfm  ^  s if t  ?r ^  ancii |  ?rt 

I ,  gft % »rft*5r 
|  % 3TT?rr ?pth f a #  
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w s r  *f t  ^  anr t
fsRT ?r ? t ct  3 n ^  t ,
3fT sfl̂ TTT f a r c r ^ i  SWiar
?T q̂ cTT f t  I 3TT3r a5#  ^TT^fl ^  8fTS%<P

^  I  n m *  t  t  ^  
* r t  f t  n r ?r f t  1 ^  sm*

m  |  ? ^  ^  nx qfflfr 
w r  | » tfrtiefr fc.
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fftWRT, vft*n WR EHll^Ji*T t  ffWflTJL .V  - A *». *>■ —A. . ... *
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f e I ,  s f t r  ?rnT^ ^pfr
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SH RI P. G. M AVALANKAR (Ahme- 
dab ad ): Mr. Chairm an, Sir, this debate on 
the demands fo r grants for the Ministry 
o f Inform ation and Broadcasting has Keen 
very interesting and instructive and, I  am 
sure, the hon. M inister who has listened 
to  alm ost all the speeches will agree with 
m e when I say that this debate has also 
brought out a  num ber of im portant points. 
I  hope that G overnment will do something 
in  terms of implementing some of the 
m ore urgent issues brought out in  this de-
bate.

I  am  particularly glad tha t this debate 
has come this year because, last year, we 
were denied this opportunity. This is a 
very im portant ministry with several com-
ponents and constituent units which are 
useful and valuable.

As a  teacher myself, professor in a 
sollege and later as Principal a t Ahmcd-

abad and also as an  Editor o f some journals 
in English, H indi and G ujarati and also, if 
1 m ay say so, as a columnist in various 
newspapers, I  have an obvious interest in 
watching how well functioning of this 
particular ministry takes place. I  believe 
that this ministry is, as much concerned, as 
some o f us are, concerned with the p ro-
blems and tasks of strengthening of dem o-
cratic Institutions in ou r ancient land.

In  tha t context, the contribution c f  the 
M inistry of Inform ation and Broadcasting, 
particularly, in a  developing democracy, is 
very significant because, it is only in a  demo-
cracy th a t free opinion is counted and in-
deed respected. I  would say tha t free 
opinion is the basis o f democracy and dis-
sent is an essence o f democracy. There-
fore, it is very valuable to  ensure tha t a 
democratic Governm ent functions in  such a 
way that it does two things together alm ost 
side by side— one th a t it  goes on keeping 
the public— the citizens— inform ed about 
w hat the G overnment aspires and w hat the 
Governm ent does. A t the same time, it 
also is obliged— that is, the G overnm ent is 
obliged— to listen to various points o f view 
with regard to  various public issues. In  
o ther words, there is a  two-way traffic in 
which G overnm ent goes on functional—  
the G overnment informs. Indeed, the 
people, and the government also, goes on 
being informed by the people. I f  this two-
way traffic takes place, I  am  sure tha t such 
a  M inistry of Inform ation will be able to 
contribute significantly to  any democracy.

I  was amazed yesterday while listtcing 
to  some of the Members from  the Cong-
ress Party  making w hat I thought a  fan-
tastic point that compared to  all other 
democratic countries in the world, India 
was the only country where the Opposition 
points of view and Opposition speakers 
etc. were reported extensively. Indeed, 
one of them  went to  the extent of saying 
that nowhere else in the world— in the 
democratic world, o f course, he meant, 
I  hope the Opposition parties were given 
so much time etc. To say the least, this 
is completely uninformed comment. For, 
if you take any democratic country, you 
will find tha t if it is a  genuine democracy, 
most o f the m edia are not in the hands 
directly of Government. But I shall not 
go into  these details because I want . to 
suggest some more im p o n ^ t  and funda-
mental points. '
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As I was saying, if the ho!i. Minister 
ensures this two-way traffic, he woiikt 
have done a great job. I want to ask 
w hether during the last 27 years of our 
freedom, this two-way traffic has been 
inaintained. I  am not going to  say that 
tliere has never been a  two-way iinilic. 
•O) course, G overnm ent have been recep- 
iive to a number of suggestions and com -
ments. Of course, a number of people 

;ha\rng differest points o f view have been 
-enabled to express Jiietnselves fairly frceiy, 
if not quite freely, on  the radio and 
through other media. But by and iarge, 
I  am sorry to -say that the overall impres-
sion one ^ets is that this has not happened. 
This Ministry has been responsible more 

' for its enthusiasm to  keep people inform -
ed about its point o f view, not necessarily 
about the facts of the case, and has not 
bothered as much to be informed about 
the aspirations, anxieties, concerns and 
angers and agitations of the people them -
selves.

The various constituents and components 
of the Inform ation and Broadcasting 
Ministry in themselves are such that create 
a  potent weapon, a  delicate instnunent, a  
vital means, a  crucial technique in the 
hands of those who wield (hesc instru-
ments are a  great blessing, but in (he hands 
of a dem ocrat, these techniques and instru-
ments are a great blessiiTg, but in the hantls 
o f a dictator o r demagogue, these can be 
converted into terrible tools. T sometimes 
feel that the latter also happens, that Is, 
in the name of democracy, the Minisiry 
■of Inform ation and Broadcasting tries to 
lUse some of the techniques available at its 
disposal io r  stifling free opinion and tlis- 
sent.

Let me now go to the question of All 
India Radio. It is a sad story. W hen l '  
talk about AIR, 1 am not unmindful of 
some of the obvious progress' that the 
radio has made in our country. But 
:by and large in our country has acted as 
a m ere Governm ent department, ;md what 
is worse, it has become almost an extend-
ed wing o f the ruling party, particularly 
of the Prim e M inister ho m atter who the 
Prime M inister is. Of coursc. I  agree that 
the Prim e M inister must have a  large share, 
because the Prime M inister is responsible 
fo r enunciating policy and fo r inaplement- 
ing it. Tberefore, whatever the Prime 
M inister says and does becomes news. But

one finds over a period o f years that w hat-
ever the Prime M inister and o ther Ministers 
say, not necessarily do, becomes very much 
a part and parcel of the news bulletins of 
AIR. The popular criticism is not quite 
invalid when it says tha t All India Radio is 
fast becoming, All India Radio. I  do not 
want to  go into this personalised criticism. 
I abhor such personalised criticism. But I 
do want to suggest to the hon. M inister that 
if even educated people go on saying this,—  
even though it may be by way of a  sracastic 
rem ark,— increasingly that Ail India Radio 
is fast becoming All Indira Radio, it means 
that there is something wrong with the 
functioning of AIR. I hojw the hon. Minis-
ter will not take my point amiss when I 
say this about him also, because this has 
nothing to do only with the present Minis-
ter of Inform ation and Broadcasting bu t it 
concerns all Ministers o f Inform ation and 
Broadcasting, beginning from  Indepen-
dence; the point is that whatever the Minis-
ter of Inform ation and Broadcasting does 
o r says in any part of the country must 
inevitably find a place in  the nev/s bulle-
tin ! I ask why ? Unless a particular
thing has some news value, why
should it be included ? There
is a  certain form  of flattery in this. I  w ant
to  suggest, therefore, that the hon. Minis-
ter should himself move in the m atter and 
see to it that he is reported every tim e he 
says something o r makes a speech o r distri-
butes prizes a t a particular college func-
tion. He must go seriously into the 
question of making A IR  an autonomous 
unit. We have the C handa Committee’s re-
port on AIR. F or w ant of time, I shall 
read ou t only three sm all bu t significant 
recommendations. The first is recom m en-
dation No. 157 at page 244 of the report 
which read thus ;

'‘.AlR’s failures dtisc from  organisa-
tional deficiencies and inadequate finan-
cial resources. Its functioning as an 
Attached Otrice o f the G overnm ent of 
India creates several difficulties fo r the 
organisation. I t is over centralised”. 

Secondly,—
“ 163. The form ation of a Corporation 

by itself would not bring about a  psy-
chological transform ation. A IR  must be-
come a national authority in which 
major national interests would be repre-
sented and it should also be financially 
independent”.
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And, finally, 167 (same report) ;

“Considerations fo r making A IR  au to-
nomous are many. In  a  democratic 
socicty, broadcasting should present in-
form ation and education impartially and 
objectively and not seek to propagate 
the policies and attitudes o f the party  in 
power. Tt mu*;! act as a trustee in the 
national interest".
If  you contrast this with what is happen-

ing in regard to the BBC, it is revealing. 
The BBC' is a unique institution of tl'.- 
Hritish community. In the “BBC Haiul- 
hook, 1973”, this is ■tthat Sir William 
Haley, who was D irector General of BBC
■ limost 26 years hack, had to  say about the 
BBC ; ’

"The Corporation's constitution.il 
organisation has been preserved. I t le 
mains an independent body. I t has chargc 
of its own affairs. Its programmes art- 
safeguarded from  outside interference. Its 
position within the community and the 
corollary of its tn ist of im partiality re-
main".
.Again ise says :

“The real justification is that it is an 
instrum ent of social purpose au.1 a mean . 
to raise public taste".
1 u an i ic> suggest in ail humility that 

MR is far fa r away from  this desired 
objective in a democracy. I  would thcre- 
lore like my good friend, Shri Gujral, to 
take active liteps so that .MR’;; functioning 
'-■oes in that direction of making this an 
■tutonomous corporation.

W ith regard to  the programmes o f AIR.
I feel that a lot of improvement is needed.
Discussions on the a ir are good, but they
need to  be more free, m oie stimulating and
more enjoyable. TTiie trouble is that in 
India often when you tune in and a dis-
cussion starts, you switch it off. The test of
.1 good discussion programme is that even if
you tune in accidentally and a discussion is 
v)n, you should be able to  go on listening
lo it. That does not hapi^en.

Then as regard the y (/r Vani o r youth
programme, 1 am sorry to say that al-
1 hough the Yuv Vani feature is good, the
programmcs have no imagination and they
lack proper planning. yMthough on p. 14 of
ihc Report they say that the programmes
jre  going to be rationalised and reoriented,
we have not been given inform ation as to

how they are going to be rationalised and 
reoriented. 1 want the younger generation 
to take more interest in this media in this 
way. I hope the M inister will do some-
thing about it.

As regards news bulletins, I  h a \c  a sug-
gestion to make on the lines of wliat is 
done in the BBC. H ere when you start 
the news, you give the headlines. Wl-.en 
yon end, you repeat the headlines. So far 
so good. But 1 should like AIR to follow 
I tie BBC"s example in this. Instead of end-
ing again u ilh  icnetitioii of the headlines, 
Ihc news hnlleliii should end with giving a 
lc\s more delails hy saying that these arc 
ihc nuiin points, so that if you have, by 
any chance been lale by half a niirAUe or 
so ill liming in, you will at least by the time 
viui come lo itic en.,1 gel the major points 
o i Ihc parlieulai news ilem. Thai would 
Iv \ery  usei'ul. It is only by constant 
improvements that the radio habit can be 
developed.

Then 1 would iiige the e.xp.uisii'n of the 
Ahmedabad and Baroda stalions. Parti-
cularly the station at Sural should be 
opened as early as possible. 1 believe Shri 
(.lujral had gone into this question in sonic
■ leplh. If  so. 1 wonder why Government 
are not takiii-' the necessary steps. A t pre-
sent the whole of South G ujarat, the adivasi 
areas and border areas are completely 
neglected, I would like him to have a look 
into this matter.

I would also tike to raise the question of 
TV  for Ahmedabad. He has been repea-
tedly saying that this is going to happen. 
Hut I do not find any mention of it in the 
Ministry ,\nnual Report. I  am not wor- 
lied; speaking for myself. 1 can wait for a 
vcar or two more. I do not think it should 
gel top priority. But the point is that if 
ytui are going to  have TV centrcs in so 
many placcs, .\hm edabad being the main 
cil\ of Ciujarat and also being near the 
bordci- of Pakistan nuist h a \c  a T \ '  centrc.

He may al.so reply to one querv a,-, to 
\\li\ uhen the TV programme last \e a r here 
in Delhi with Ved Mehta, the blind acade- 
mician-scholar v>as on, his comments were 
switched olf dnri ig ihc miirSle of the pro 
gramme.

\bou t go\jiivmeiit adserliscm eul', 1 just 
want lo sa\ this, 1 have one spccimcn here, 
It savs : 'Violence hurts us all; helps 
goondas. profitcess ..  So far so good, be-
cause violence niiisi nol be tolerated in a



233 D.C., 1974-75 CHAITRA 8, 1896 {SAKA) D.G.. 1974-75 234

democracy. But 1 would invite attention to 
one particular port of this advertisement 
which says : 'Violence creates a situation in 
which goonilas thrive and looting is wide-
spread. It all happened in Gujarat and 
Bihar".

AN HON. MEMBER : It is a fact.
SHRI P. G. -MAVALANKAR : It may 

be a fact. Is it not a fact chat corruption 
has taken place in Gujarat ? Ts it not a 
fact that anti-social activities have b:cn 
indulged in ? Why don’t you refer to 
those things to advertisements ? Violence 
is also a form of corruption. It must b- 
opposed. But, my point is that while there 
may be many more of such advertisements; 
do not give only partial facts or comments 
in such advertisements.

1 am coming to the end of my spcech 
Therefore, I say that these advertisements 
also need to be improved. In the laies-t 
agitation in Gujarat, I know that the Gov-
ernment used the All India Radio, pani 
ciilarly the ChiSf Minister who had uU.' 
matcly to go,— used the All India Radio in 
such a way that the credibility of the radio 
was also damaged. Therefore, I want to 
suggest that if ladio, TV, newspapers, 
ad\ertisements, all these information media 
are to be kept clean, vital and fresh and 
imaginative and intelligent, then, the only 
thing to do is to make these media as free 
and iis independent as possible of Govern-
ment departments.

I want to make one final suggestion and ' 
that is my final point. I was very happy 
to read the various points in the report. I 
would not take the time of the House by 
mentioning this, and perhaps I will write 
to the Minister and I am sure he vvill look 
into this point; I have read this report with 
considerable interest and benefit. But I do 
want to cite one example of a publica-
tion called the “Indian Annual Register”. It 
was a very valuable and useful publication;
It was an annual digest of public affairs of 
India recording the nation’s activities each 
year in matters political economic, indus-
trial, educational, social, etc. It was edited 
by Shri Nripendranath Mitra. It was a six- 
rionthly publication, two volumes, every 
year. But what a tragedy ? ft ceased 
publication when freedom began. One indi-
vidual in Calcutta, West Bengal, could be a 
tremendous ffiob in creating an encyclo- 
puedia of infor.mation. Why should not the 
Ministry do some such kind of work every

year, twice, so that the people all over the 
world get accurate, analytical, objective in-
formation and an accoufct of events chro-
nologically on all matters regarding the 
events and happenings in this country ?

MR. CHAIRMAN : Professor, you have 
such a fertile mind that you can speak for 
hours on this subject. But you will have 
to kindly look to me; it is just not possible 
to go on like that.

SHRI P. G. MAVALANKAR: I am 
finishing, I am, therefore, saying let the 
Minister look into all these problems from 
the point of view of creating public opinion 
and strengthening public opinion in the 
democratic ways of our country.

With these words, I thank you, and I 
apologise to you for taking a little more 
lime :
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-gRVt w p r ^ l  1 
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% srtn^Rf ?r ^  1
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3TTT
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t t » t t  i

1 $ 00  fcr*.
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Î +i>i?

i!£ t?ll̂fas

ll£l|m 1
bile
iysIfall

r
nzSI-P161 ‘oaSi-U6i oam.



245
O.C., 1974-75 C H A IT R A  8. 1896 71.0, 1974-75 246

^x, fFsfrjT  m m  i w

^  StTfT ^  î TTT ^PTT^
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[*ft *rHNr snrr? s i s * ]  
sndjT I $TT *TFT % f ^ T T  I  far 

TOT #  *mr Tfavt s rp rr  t t  f*r 
^  m w r  WTT I

"V  *ftar A  *ft f s r ^ r  *st* t
g  far f«r®r v f  v k  m f a i iA v r  

% w a r n  i f  art apr*f**r fflr*rr ih ttt  fc, 
w r  ^  ^ r t  ^ j t r  , f«|%  

iR im r T w ff* r i t ^ r t  *  <re *rrc 
% tfw f t  *£**  v*r s * r  *% I »
T O  fi&Tfrf $  f r  z t m  ^  JTipf

y 7 *rfc m w m  < rw ffa
^  s r t t  *TTom *r %rNr̂ r>

^T T  ^Tfrrv I

* n  w i t  «rs ?f far
»r j j ?4.k  irfafiwft % r«rpr t * 

«̂ >rr % v m v r  % fa n  fw w iT  
W  *rf*fr*T irfeT ?ftfr

w r f a  *r^R y -ft ?nni
9 *  f a n  fr, im  *rr 4

A li i ?  i i ,NlsrrirR 0 F  i n f o r m a t i o n
AND flROAiX ASflNC (SHRI J. k . 
<jLiJRAL> . Mr. Chairman, Sir, it does not 
happen very often that one gets the oppor* 
tanity of diacuating this Ministry at length 
tn ihts Home. I am, therefore, fraiefui to 
th* hon- ********* for having taken so much 
of interest in thh  debate m which *omc 
very worthwhile wiggestions have emerged.

Befurt I come to the various points which 
my hon friends have raised, j would 
hke to say that in this House we should 
have a brood consensus on the national 
c^m unicatiott policy We mint keep in 
m ad basically the fact that very unfor- 
Innately in tbi* countiy illiteracy still 
dominate* a very strong end m y  big 
«eclion of our society, aho unfortunately 
Poverty j« still « very duotfttaiing factor 
***' fey ««* *«rgc, the charactei 0f out’ 
«*iety i» M l  rural. Keeping these facts 
® view, we have to evolve a  media noiicv 
wfcfch sboold aim at fitting o r bridging Z 
<wmtHtme*Uou gap became not only 
<*» f*ople *> not read and write in the

t i m

aram rr

formal sense of literacy but also, uirfor* 
tunately. during the dark ages of out 
growth, it was not possible for u* to build 
h i thiti country any media which could 
pjuably communiv. ate with the society as 
a whole. The re«tult of it ha, been that 
even in spite of the fact that in the last 
25*26 yeais of number of steps have been 
taken to built up the media in this country, 
they are -still \ery limited in their reach,

Newspapers—wc have a very big numbei 
of them Quite a few of them uic very 
respectable, \ery learned and they write 
verv well The\ are \e n  *ell motivated 
but the diflSculfv still remain* that in tpite 
of the fact that then numbei is large, theii 
rea*.h is very limited We have >n India 
about 11.000 newspapers and periodicals 
including about KOI) d:nl> new spa pen*. 
Hut b> ami Luge then rciteh us ! have 
said verv often and { will not take >ou< 
tin>e in repeating tt. remains confined to 
the uiban areas It also remains confined
10 what are compaiaftvelv called the upper 
strata of the society. The*<fore, the teach 
of .he printed media has remained \er> 
hmired

Simdaily and unfortunuteh. (he rc.^ch 
of the radio, in «p«te of the fact that tt has 
spread m the last 40 >eam comuleraWy, 
is <ttdl very limited. If I talk m te rm  Ot 
ftgunes, today we claim that we cover aKwi 
H5% of the population Statistically ft 
may be all right, but, in reality, it has many 
other complexion*. For instance, even to-
day, the areas which we do not reach are 
those area* which are sockRy mo«t vulner-
able For instance, a very big part of out 
bordet areas still remains uncovered and 
radio docs not reach there. In  ft!* Inferior 
pans of the country vast areas of the society 
which are social! * more backward haw  
very little acccu to the radio and my fd tnd  
from O rm a has pointed out that in tribal 
belt foi instance, radio cannot be beftrd hr- 
cau* even today even in Itow arm wbM* 
*e claim that we are reaching radio s«t» 
are no' available. Somettmea when t|»ei» h  
t o m  affluence felt in the cotimry. m ty *  
body Pitts «om« money and with the ft»tfas 
is able to purehaie it transistor yd. In 
atbtut areas it does look visiMt but 1 
not think h really rcppnotfi Hmt
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pictuje. Although we do claim that we 
have approximately a crore and a half o* 
licences in India, yet a survey that we 
did conduct—a survey was recently m ad e - 
made m  realise that even today only about 
l$t)r o f the total number of sets are in the 
rural areas- Only 15% of the crore and a 
half are *n the rural areas and evea in the 
urban areas itself, m the sad situation of 
poverty there aie people who ate not in 
a position to purchase a set or participate 
even m this normal economic life of the 
cuuntr). A survey was done m Bombay 
ior instance. which is our metropolis in 
man> n vn«e of ihc word There it wa** 
said that esen for listening to the pro* 
gramme of Vividh Bharatt—1 am not 
commenting on its merit even on that pro-
gramme which is considered to be popu-
lar in the mill workers’ area onh 8# 
ot the population had access to radio set 
therefore, the picture of rudio as it is 
emerging, as a media, to a very large ex-
tent continues to b e  f o r  t h e  u s e  of the 
upper middle clas*. middle class and a 
particular section of the society « has not 
penetiated This »* our social crux as 
such,

1 ilnvs—much was talked on it and at a 
gicat length. 1 come to the other part ot 
tike him policy later f am only talking 
fiom the point of view t*f the communi-
cations, gap for our large population India 
has got only 7,800 cinemas Compated to 
this, the Soviet Union, for instance, with 
a population of one-touith or one*fifth of 
this country, Has approximately 1,50,000 
dnema*. So. the result «rf it again is 
that the luxur> of going to cinemas which 
i* very eipemive compared to the average 
income of an Indian is only confined to a 
ver> Kmiled section of the society- Any 
other media that you talk of—hooks. I  will 
not mention feecauw book* are still out of 
the retch of many. Therefore, (he entire 
c'jtmmutticittum media in the country is as 
such and what >ou ste »  that we h»*e 
M  a  media potfs* ia this country which, 
unfortunately* w confined to a very limited 
uMtion of the aoctci*

SHRI Sk A SHAMIM <Sr»na*ar)„ 
V fa m  fmH i»

S m t - K  Q W A L  : t b j
• m  m  «**•>>>“ * * ?  ‘“ I1
MWUng! * *  «l* t o  only «IUi o**

thing, and that is. that we have been am-
bivalent so tar as our communication 
policy is concerned.

SHRI S. A. SHAMIM : Again, whose 
fault ?

SHRI I K. GU1RAL: Youis and mine.
—both It m not only a question of! whether 
one Mte on this bench or that bench It 
is also a question of what type of social 
consciousness we have about the media 
itself If mv friend Mr. Shamim. running 
.i newspaper, has not been able to build a 
puWiv opmion on this i^ue that investment 
in vummumcation is an investment which 
must have priontv, then, if 1 have iVited 
a>* .1 Minister,--and I confess that I have, 
~ni. friend Mr. Shamim also equally 

> iiied, bci.iuse he has not been able to 
sommuntcait thii> thing

SHRI S’ A SH\M1M No! equatlv

SHRI 1 k  GUJR \L  * All right, s pe 
ccnt lev. * But. Sir, the mam point remains 
In this House particularly we must eiecidi 
what t\pe of communication pol»o w< 
want to build in India. When we come tc 
the Plan, when we look at the Fifth plan 
investments these items of Radio. T.V and 
Films have a low priorlt). It doe* not 
have even parity with Education and 
1 do feel that it should have panli wtth 
LUue.it *on. Becausc, 1 do fed that 
unless we start looking at the 
media as a part of Education system itself, 
the media will never succeed Therefore, 
t think, in todays context, the first thing 
that we must decide ts this. The scene will 
not change because some of us feci con-
cerned. Ihe scene will not aho change 
because some of us condemn the thing 
The a>ceitc will also not change because we 
tec) that the radio or any othei media *s 
not playing ro le. But f do say. the 
\ccrw will change onlv if soc«et> «h a whole 
decides that communication rs a priority 
aiea, that the social investment has to be 
made on that basu* Only then the scene 
will change It will change onh if we 
make the radio to be within the reach of 
everv citUKn. it will changc when nun 
comes within the rcach of every citiaea 
Untaa we make that possible* till then, *H 
that luxur> of printed media, the lo*# ry  
of the electronic* media, ate, will be mate* 
ly confined to»—|f  I ma» be permitted
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!Shri 1_ K_ (illjral!

In use that ,vc>r".---llIl' fe\\ urban elite .111d

it will nor pcnctr.uc turthcr.

Today \\C ;1(,Cp!_ Sir, that we mu I

expand. Weal C \ cr, keen that W~ mu-,t
c:\!1;tnd.---cxpansioll not onlv in terms ,J
hardware as I have: ,;.lid just now. b~lt -"l'
shoul.! think in tcrm-, of the policy which
\\C want 10 build un on the media i.seli.
And it is in this context that 1 must say
(hat I am grateful that most of the Mem-
bers who participated in the Debate tried
10 put before us how they were looking
at the scene, And there again I do fed
that the media-mix has to be made in a
very intelligent way, We should see jhat
all jhc essential components arc used
cilectivcly. In India fortunately, Sir, we
have a very rich tradition, about 0111' ira-
ditional medias for instance, what we still
do in the villages, our Rarnlilas, our
nutul:s, our nuutankics and our iumashas,
They arc still the real root of our cultural
growth and wc should try to effectively
perform the weddiug of our uaditionul
media through the electronic channels so
that the media remains eomprehendabk,
anti whether you PUt it through a film or
television, it should become ;t familiar
method of projecting the message us we
want to project it.

Whatever our political views may be,
the aspect of social change is corning. \\\;
c.m differ in details. We can say we do
not Iike a particular thing, But the
greater social changes are fairly obvious,
It has many implications in terms of com-
munication and generation gap, also in
terms of the new social relationships that
have been formed in depth in this coun-
try. Although J. will not like to take the
time of the House in developing this point
further, in this context, I would just Iikc
to point out that Culture becomes a very
relevant factor. Such a new culture is
taking shape, Now, what are the new in-
gredients of that culture? How can the
media play its role in furthering the cul-
tural revolution that i~ taking place? Cul-
tural change. whenever it comes, needs
assistance from the media itself. And that
is why, a, I have said earlier on, the entire
media policy must be looked at :IS a 'Cul-
rural input',

I! i-. 'I;UI " que-Lion of rccrc ation .ilonc.
It is nOI :: l;lle,;rion of w hat is thc content
lIt a son~_ The question is: how effectively
it is going 10 drat with a certain point.
\\'hal J \\"u:!I ..! l'lnph:t~!se upon here is this.
Unless \\C arc in a position 10 decide that
media h~lS a role 10 play in cultural trans-
form'llion. neither the: media will succeed
nor the cultural transformution will take
the di rcct iun that the society may like to
give it.

To a great extent, in this context, Mr.
Chairman, emphasis has been laid on films.
T share most of the concern that my hun.
friends have expressed here. And, as you
would have been seeing, for the last couple
of years particularly, I have been giving a
great deal of auention- Time and again 1
have s:Jid that the type of films that we arc
offering to our people arc films which our
people do not deserve-not in the sense
that our people arc averse to that-but our
people's cultural heritage is far better than
the t~pe of film', that we are olf'crinz 10

them. Our cultural heritage or 0111- cultural
background and the attitude towards the
society have been in the process of a
change, As such, they deserve much bet-
IeI' films, But, why are better film, not
made? I think this a question which we
have to ask ourselves also. We have tried
time and again to give this type of films.
But, the: scene of the film-makers has not
changed, It will not change because, the
society, as a \1hale, has not nude any in-
vestment ill. iilms as such, Fifteen years
ago. we set up the Film Finance Corpo-
ration. I am very sad to s.ry here that
the total investment made by us through
the Film Corporation is Rs. 1 crore only-
India makes everyyear approximately iour
hundred films.

\Vc arc now the biggest film-makers in
the world. Unfortunately, investment in
films comes from those sectors of society
which have no social attitude, to say the
least; the money that is available to film-
makers comes only from those quarters
who want to have-I would only call
them formula films-the formula films that
make use of sex, sensation etc., etc. But,
why have we not made the investment is the
basic issue. The film scene has Hot only a
cultural impact on our society but it also

~ :~

••
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gives a  substantial income tbrough eater- 
tainment tax.

The total income from  the entertain-
ment tax in this country is estimated to bo 
of the value o f Rs. 60 to  70 crores c'lily. 
The States have nothing whatsoever to 
pay even a  penny to  the films as such. 
The result o f it is tha t a  person m 3kes a  
film only fo r the sake of earning a  profit. 
The responsibility fo r the type o f films 
that you are having does no t lie on  the 
C entral Board of F ilm  Censors alone- We 
are, in  ou r personal lives, fathers also. We 
know that even children cannot be m end-
ed only by censorship. You cannot have 
only don’ts bu t you m ust have some do’s 
also. Therefore, when you want to acti-
vely-----

MR. CHA IRM A N  : I think you would 
like to  have some m ore time.

SH RI I. K. G U JR A L : I  thought I was 
going to be given one hour.

T H E  M INISTER OF PA RLIA M EN -
TARY  A FFA IR S (SH RI K. RAG HU  
R A M A IA H ) : The non-official business 
may come after half an hour.

MR. CH A IRM A N  : I think it would be 
better if you continue your speech next 
time. H ow long will you take ?

SHRI I. K. G U JR A L : I  shail finish it 
within half-an-hour’s time.

I PiT?: ^  ^  n̂ 'WTt %
t ’ I

SHRI K. RA G H U  RAM AIAH : The 
non-official business may be taken up after 
15 minutes. You please finish it within 15 
minutes.

MR. C H A IR M A N  : I think it would be 
better if you continue next lime.

SHRI I. K. G U JRA L : My. hon. friend, 
Shri Limaye is here. I  have only one 
submission to  m ake personally. U nfortu-
nately, I  have to  go out of Delhi fo r a 
week. If you perm it me, in another half- 
an-hour I  shall finish the whole thing. I 
was under the impression that I would be 
given an hour’s time.

MR. C H A IR M A N : All right, the hon. 
M inister may continue.

SHRI I. K. G U JRA L : The basic point 
that I was trying to make was this. Unless 
we invest in films, mere censorship will 
not solve the problems. And fo r this pur-
pose, we are now form ulating a new 
scheme that we should levy a ccss of five 
paise on every ticket. We should give 
some help to film-makers. We should be 
in a position to  influence the scene in a 
much better way than we can do now. 
A bout censorship of films, you know that 
we have been very m uch T^orried about 
that. We set up the K hosla Committee for 
this very purpose. And, as a result of the 
Khosla Committee’s Report, I  have come 
before this House with a  Bill to amend the 
censorship law. The m om ent it Is approv-
ed by this House— may be the next month 
o r so— after the budget is through, our
intention is to completely change the con -
cept o f censorship in this country.

A t the moment, there is only one whole-
time person in the entire system of cen -
sorship. The others are all on honorary 
committees. The result of it is that we 
are not in a  position to  enforce any un i-
form  policy. U nder the new scheme 
we are going to  have six whole-time m em -
bers and it is being made incumbent that 
every film must be seen by at least one 
whole-time member. I  hope that with 
that, things will change.

Before I pass on to  the next point. 1 
would only like to say this that in today’s 
context, the type of films, particularly in 
the context of violence and sex, which are 
being made, is strongly disapproved ol by 
us. D uring the last one year, our record 
o f cuts has been fa r higher than in any 
other year before. We also refused certi-
fication to  many films this year, compared 
to any other year. The length of cuts 
imposed during 1973 hy the board conies 
to about 15,000 metres compared to 
11,000 metres and 7000 in the previous 
years. Similarly, this year we have banned, 
I think, approximately 23 films.

PROF- M A D H U  D AN D A V A TE (Raia- 
pur) : Is it the physical length o f the cut 
or the quality o f the fflmTttaT m atters ?

SHRI I. K. G U JR A L : The quality 
matters more.

The idea of the length is only this, that 
if a  producer does not listen to  the voice 
o f sanity, then the cut is so long that the
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film becomes totally disfigured and it does 
not rem ain worth-while fo r him  to project 
his film. I  w ant to  say here that the main 
idea is that strong action against this type 
of films will continue, because violence is 
Jiot only debasing of hum an values, not 
only does it affect society rather badly but 
particularly so fa r  as the children and 
young people are concerned, it makes 
them immune to the effect of violence and 
debases th em . . .

SHRI S. A. SH A M IM : Does the certi-
fication ‘Adults only' help the film to run 
longer than it would otherwise do or not ?

SHRI I. K. G U JRA L ; Very interest-
ingly, till about I wo years ago. whenever 
any producer got a film certified as adult 
lilm, he was very happy. But during the 
last year o r so, the situation has changed 
completely. Now  if you give adult certi-
ficate to  any film-maker, he is completely 
in tears because hs thinks that is not going 
to  run. This is because the social attitude 
has c h a n g e d ...

SHRI S. A. SH A M IM : I think that 
somebody has misinformed him. All the 
adult certificate films have a much longer 
boxoffice run.

SHRI I. K. G U JRA L : I t depends upon 
the age ground. The main point that I am 
making i,s this. As a m atter of inform a-
tion, I may tell him that it is a  fact, and 
I am  not asham ed of replying to  it. that we 
are confronted even today with the diffi-
culty that even when we have adult certi-
fication. . .

SHRI S. R. DA.MANI (Sholapur) : Has 
he seen ‘Bobby’ and ‘M anoranjan’ ? Does 
he think that they will have good effect on 
children ?

SHRI I. K, G U JR A L ; Unfortunately,
I have not seen the film ‘Bobby’. Proba-
bly, my hon. friend has obviously been 
Hfl'ected by it. The main point that 1 am 
trying to make is that it is not a question 
of this film o r that film; the question basi-
cally is that by and large the scene has to 
change, and not only in the context of 
quality films, and that is why social invest-
ment is called for, and that is why we 
must see that as in Francs, UK. and G er-
many, money is made available. Only 
censorship will not serve the purpose— for 
production of quality film';. My hon. friend

the Planninc M inister Nfr. D har is here, 
and I hope the Planning M inister wilt help 
me in this, because unless investment in 
quality films is made, the films would 
never chiingc. . .  -

T H E  M INISTER O F PLA N N IN G  
(SH RI D. P. D H A R ) : I  would like to 
know in what age group Mr. Shamim 
comes.

SHRI S. A. S H A M IM : I am  in the 
Bobby age group.

SHRI 1. K. G U JRA L : Regarding news-
print, I must say that many o f my frieads 
have drawn my attention to this during 
th- debate. 1 was thinking tha t during the 
discussion here an objective view would be 
taken of the newsprint situation :vs such. 
N aturally, I do not want to take your time 
ag.iin on an issue of old on which 1 have 
talked here a number of limes, namely 
that the newsprint situation is bad all the 
world over. I have some press cuttings 
h e re . .  .

SHRI S. A. SH .\M IM  : What about the 
criticism made by Shri A. M. Tariq ?

SHRI I. K. G UJRA L : 1 will deal with it
separately.

It is unfortunate that newsprint shortage 
is there. In  India, although we consume 
only 300,000 tonnes of newsprint, we are 
not able to meet our needs from  im port 
and indigenous production. The situation 
is now changing because our indigenous 
production is coming up. I  am only hop,- 
ing that we will be in a position to  do 
something in the course o f the next two 
or three years to change the scene very 
considerably.

This year the situation will continue to 
be strain-causing. We have not yet finalis-
ed our policy. W hen if is done, I will 
come before the House. We do feel difTi- 
culties are there because newsprint is not 
available abroad. I would only like to 
point out that the biggest crcdit which 
should be given to this Ministry, in spile 
of this newsprint shortage being so acute 
and in spite o f the fact that we have not 
been able to get adequate supplies from 
outside, is that uc have not allowed a sin-
gle paper to lose down during th : year;
we ha\c  not allowed even a single work-
ing journalist to be retrenched due to-
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•shortage of newsprint. On these two 
issues, we have always been effectively 
dealing with the situation.

SHRI S. A. SHAM IM  ; The Illustrated 
W eekly  and other Times of India Publica-
tions were dosed  down.

SHRI I. K. G U JR A L : If he puts tliat 
pointed question, the answer is that some 
of the Bennet Coleman publications were 
closed because, unfortunately, their inter-
nal management was very faulty. They 
have agreed with us on this. May I  also 
add that periodicals, by and large, in India 
are not printed in newsprint; they are 
printed on white printing paper. They 
have some difficulty there. The difficulty 
is not of our creation.

I need not take your time to reb u t, the 
political demogogy indulged in by Shri 
Piloo Mody who is not here as I  would 
not like to  say anything in  his absence. I  
would only like to  sny that his accusa-
tions are not well placed.

As for the point made by Shri Bhatta- 
charyya tha t popular agitations are not 
reported by AIR, I consider it a  very un-
fortunate presentation of the situation. If 
by popular agitation he means those agi-
tations in which violence is mdulged in, 
property is burnt and there is arson m ak-
ing the common m an’s life difficult, natu-
rally my concept does no t agree with his. 
If he thinks that popular movements are 
those as a result of which people cannot 
get their normal things because of agita-
tions, bandhs and so on, I  am sori-y I 
cannot subscribe to  that definition of a 
popular movement.

SH RIM ATI ROZA DESH PAN DE 
(Bombay C entral) : In Bombay, the Shiv 
Sena demonstrations and meetings were 
given the widest publicity in TV.

SH RI I. K. G U JR A L : You will kindly 
keep in mind what is the meaning of pub-
licity. W henever such a ghastly o r con- 
demnable movement is resorted to  as the 
Shiv Sena’s was, we project it in such an 
angle as to  enable the people to see how 
anti-social it is.

SH RIM ATI ROZA D ESH PA N D E : 
But that was not how it was done. It was 
projected in a  way which would not help 
achieve that. .
10—28LSS/74

SHRI I. K. G U JR A L : Shri Patil was 
talking about helping small newspapers. 
This is a subject we have discussed here
many times. I  will no t take your time
again. Although Shri Shamim referred to 
it, I  would only like to  say a v/ord about 
it, that our sympathy and support fo r the 
small papers continues and we will do the 
best we can fo r them.

Delinking has come in fo r a great deal 
of discussion by many friends. Again, 
there was a full half an hour debate on 
this motion of my worthy friend. Shri H . 
N. Mukerjee. I  had tried to say then and 
I repeat it now that Government stand 
committed to  this policy and we are trying 
to work out how we can get over the pio- 
blem created by the Supreme C ourt judg-
m ent and then come to you.

AN HON. M EM BER : W hen ? -

SHRI I. K. G U JR A L : I t is difficult for 
me to  say. The Law Ministry is examin-
ing it from  various angles. I am  equally 
impatient. I  have said so. I  am hoping 
that we will be able to come to  you very 
soon with our proposals.

My. hon. friend, Shri Bhaura, has 
rightly drawn attention to  the language of 
A IR  and said that A IR  should do some-
thing to simplify the language. I  am in 
total agreement with him, because I  think 
a  new trend is growing in ou r counti-y 
which is very sad in every language. In 
the name of purism, if it is Punjabi it 
must be stiff Punjabi; if it is U rdu it must 
be Persianised U rdu; if it is Hindi, it must 
be Sanskritised H indi; the result is that the 
comm unication gap to  which I have drawn 
your attention gets widened and the real 
purpose of comm unication is not served. 
I  am all fo r simplifying every language of 
comm unication so that the man-in-the 
street can understand it and tha t is the 
language and that is the purpose of the 
message tha t has to be pu t across-

My friend, Shri N awal Kishore Sharma, 
has talked in terms o f simplifying Hindi 
and Urdu. The issue is not whether Hindi 
is Urduised o r Hindi is Sanskritised. The 
issue basically is whether the language 
that is put on the radio is understood by 
the people or not'. I  think, therefore, that 
we must resist definitelv the tem ptation in 
the name of purism and the puristf" lan-
guage. A ny development o f language is
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primarily the job of universities. They can 
do whatever they like in the Ministry of 
Education—

SHRI B. V. N A IK  ; Have you given 
thought to the basic H indi o r any other 
language fo r that purpose, a basic lan-
guage on the lines o f the basic English 
which is understood by every Englishman ?

SHRI I. K. G U JRA L : I have given 
thought only to one thing, and as my col-
league said, All India Radio does not have 
a language policy; it has only a  comm uni-
cation policy. I  think we should have a 
language-mix o r we have.language— what-
ever it is— which, as I said, m ust be such 
that the man-in-the-street understands it; 
and the evolution of a  language is not 
the responsibility entrusted to me. I t is 
the responsibility given to  the Ministry of 
Education which m ay do whatever they 
possibly can.

Shri Bhaura and some other hon. friends 
have also drawn my attention to the 
external service of A ll India Radio. U n-
fortunately, again, like other aspects o f the 
radio, our investment in  external services 
IS still very limited. We are not heard the 
world over. We are heard only in  a  lim it-
ed section of the world. We make some in-
vestment but still the investment is exceed-
ingly limited. And with the present pace,
I cannot promise that I will be heard the 
world over in the course o f the next one 
century. (h itenuptions)

AN HON. MEMBER ; One century ?

SHRI I. K. G U JR A L : Yes; I want this 
House to know tha t I am making a  very 
candid statement, because I want this 
House to know what a meagre investment 
is made in this media. Unless you make 
some m ore investment in this media, nei-
ther in India will you be heard nor in the 
world over you will be heard. If  you want 
your voice to  be heard, then you must 
think in terms of investment. I am sorry 
my friend the Planning Minister has left, 
because this is the time that he should 
have heard me- {Interruptions') F o r me 
to say that Peking cannot hear me, as 
S h ri' Shashi Bhushan said— yes, we cannot 
be heard In Peking and we will not be 
heard in Peking because our investment is 
very meagre, and even with the two trans-
mitters that we have set up in Calcutta and

Rajkot on medium-wave, their reach is
very limited. The reach of our short-wave
transmitters is only on some sectors, and
I am sorry I cannot promise a better per-
formance.

The same difficulty is there fo r the inter-
nal services. F o r instance, Shri Chatterjee 
has said that Calcutta cannot be heard in 
Delhi. F o r instance, again, somebody said 
that Hyderabad canont be heard in Delhi. 
O ur policy up till now has been, let us be 
heard in the region a t least and later on 
we will go on in terms of being heard: 
inter-regionally also. A t the moment, our 
stations are weak.

sfr

SHRI I. K. G U JRA L : I am all for it.
I hope you will help me in getting money 
for this. I canont possibly promise any-
thing for the time being.

My friend, Shri Shashi Bhushan, has 
drawn my attention to the PTI and the 
U N I. I will not be taking m ore of your 
time, but I would only say tha t this again 
is receiving our attention. W hen we think 
in terms of delinking, this is going to form  
part of our total policy as to what we can 
do to make these two agencies, PTI and 
U N I, a t least more effective, because a 
very sad thing is happening in these news 
agencies. I t  is not only tha t they are 
controlled by certain sections of news-
papers but also it is unfortunate that over 
the last two or three years, the Boards 
of Management are undergoing, a  change 
in such a way that increasingly they are 
now being managed by managers -■>f news-
papers and not by the editors. This I 

think is a  very sad development w hich 
needs to  receive our attention.

AN HON. MEM BER ; W hat about 
Hindustan Samachar ?

SHRI I. K. G U JRA L : Hindustan 
Samachar is a category by itself, because 
It is said to be a co-operative society. But 
Hamachar Dharati is receiving, as I said, 
our attention. News from  neighbouring 
countries is also very limited and very 
meagre, again because our investment in 
the news agencies has no t gone to  the 
extent as it should be. The result of it is. 
as I have said earlier many times, the

V
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entire scene of news is covered by those 
which have got to be called foreign news 
agencies. They feed into our newspapers. 
Unless we are able to have our own inter-
national network, we will not succeed. Mr. 
Das Munshi has expressed a great deal of 
resentment about cultural inputs in ' films 
which I have dealt with already. The only 
other point which I have to talk about is 
the Statesman. My friend Mr. Naval 
Kishore Sharma has drawn my attention. 
It is unfortunate that this very leading 
institution which has a tradition is being 
run in the way it is being run. Lest I 
should be mismlQerstood, I should like to 
say that even those friends in this House 
who have a disposition in favour of the 
Statesman should have a look at it, be-
cause I think it is an issue which should 
cause concern to  all persons. The initia-
tive has gradually travelled from the edito-
rial room to the managerial room.

The managing director controls every-
thing including the editorial policy; he is 
not interested in running it as a good 
newspaper.

SHRi  JYOTIRMOY BOSU ; By arrange-
ment with Shri Sidhartha_ Shankar Ray.

SHRI I. K. GUJRAL : By arrangement 
with many of you . . .  (Interruptions)

SHRI SOMNATH CHATTERJEE : 
What about the Labour Minister’s offer to 
mediate in the m atter?

SHRI I. K. G U JR A L : In my own
under-statement I have tried to say what-
ever I would like to say.

About the Film Finance Corporation 
my friend Mr. Krishnan has expressed 
concern. The total investment is very
meagre, but even then films of all lan-
guages have been attended to. I shall send 
him the figures so that I need not take 
time of the House. Shri Shamim has talk-
ed about IMPEC. IMPEC was started in 
1963. We have been trying to build the 
export market. Indian films fortunately 
seem to  have good export potential. We 
can get considerably more return than
what we are getting at present. That was 
one of the reasons why IMPEC was set 
up.

Shri Shamim has said something about 
the retiring chairman. I do not want to 
comment on it because he had been a 
Member of Parliament and he is a friend • 
of quite a few of us.

SHRI S. A. SHAMIM : So what ?

SHRI I. K. GUJRAL : I do not want 
to comment in the personal way in which 
Shri Shamim did. So far as IMPEC is 
concerned we are trying to improve it. 
The responsibility for running IMPEC has 
been transferred to the Ministry of Infor-
mation and Broadcasting only about three 
months ago.

SHRI S. A. SHAMIM : He has levelled 
serious charges of smuggling prints, nega-
tives etc. What have you to say about it ?

SHRI JYOTIRMOY BOSU: He has 
said two sets of Bobby had been smuggled 
out.

SHRI I. K. GUJRAL : So far as smug-
gling is concerned if anybody makes a 
specific charge I shall look into it.

SHRI S- A. SHAMIM : He has already 
made. Have you read the Hindustan Times 
of yesterday ? He has accused you also.

SHRI I. K. GUJRAL : Not me, not yet. 
I am going to refer that issue to the En-
forcement Directorate. We are trying to 
meet this problem in different ways. We 
are trying to have a direct arrangement 
with the Government of Afghanistan so 
that the films cannot be smuggled in. 
Similarly we are trying to have arrange-
ments with other countries. Now we have 
canalised the export of films through the 
Films Binance Corporation. In consulta-
tion with my friend in the Ministry of 
Finance, we are setting up a small com-
mittee of Enforcement Directorate, the 
Ministry of Infoimation and the Ministry 
of Commerce, to devise effective ways and 
means of checking smuggling.

I agree with my hon. friend Shri Sharma 
about setting up art theatres. Some provi-
sion has been made for this purpose in the 
Fifth Plan, About the demand for parti-
cipation of adivasis, in the Radio I take 
the point very well. I will try to see what 
I can do about it.

Then, the issue about Metro. My 
friends Mr. Mukerjee and Mr. Chatterjee 
have drawn my attention to this. I v/ould 
like to say that the questions and answers 
and the discussions which hon. friends had 
with the Minister of Finance resulted in 
this, that we in this Ministry said that we 
would like to take over Metro if we can. 
At that stage, we were told that the Ame-
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rican owners were willing to sell it and we 
set up a small negotiating committee also. 
Now, we receive an advise that they are 
not willing to negotiate. Therefore. I have 
drawn the attention of the Ministry of 
Finance and I have been told by them that 
they have instructed the Reserve Bank of 
India not to permit any transferance of 
property or transfer of shares to any party 
without reference to us. According to the 
information given to me, the Enforcement 

Directorate is looking into this, into all 
the charges that you have made and I 
hope something wOl come out of this. 
But, so far as I am concerned, I can say 
only this that we will be very keen to take 
over this property.

SHRI SOMNATH CHATTERJEE : 
This is not a new discovery because it has 
been repeatedly said on the floor of this 
House that this is a clandestine deal; this 
is a shady deal and that these persons are 
international speculators and they should 
not be allowed to take the benefit of this 
illegal transfer. What is there to further 
enquire into this ? If the management of 
Indian Iron and Steel can be taken over 
without compensation, why not the Metro 
management be taken over without com-
pensation, from a foreign concern which 
is now being run by these smugglers ?

SHRI I. K. GUJRAL : I am willing to 
consider even this suggestion, that you 
have macie.

SHRI INDRAJIT GUPTA (Alipore) : 
The suggestion was made one year ago.

SHRI I. K. GUJRAL : At that time, 
the proposal made to us was that the 
American owners were willing to sell and 
so, we set up a negotiating committee. 
Now, they have backed out. Therefore, a 
new situation has arisen. In this new 
situation, the suggestion made by Mr. 
Spmnath Chatterjee, will receive our atten-
tion.

SHRI SOMNATH CHATTERJEE : 
May I know from the hon. Minister why 
the Governmf-nt of India did not appear 
before the Court ? Repeatedly, they were 
requ“«ted to take part in the Court pro- 
ceeHi'nes. 'Hiat would h a v e  heloed the 
wo’'k»r<! who have bee” to save
this couptrv from the clutches of these 
intP^’iat;oT\!ii crooks.

SHRI I. K. GUJRAL : I hope my hon. 
friend does not want me to make a state-
ment on this issue on the floor of this 
House. I will talk to him privately. It is 
not in the wider interest. It is not in the 
interest of the issue itself, for me to make 
a statement.

SHRI H. N. MUKERJEE : I  hope the 
hon. Minister will explain, how is it that 
after the Government, represented by the 
Ministry of Finance, Ministry of Law, 
Justice and Company Affairs, Ministry of 
Information and Broadcasting and Minis-
try of Commerce, had known of the alleg-
ed transfer having already taken place 
from the hands of the American concern 
to a body of people in Switzerland and the 
appearance of an Indian intermediary as 
a nominee of the new people in Switzer-
land, how is it that after taking notice of 
this fact and the Minister of Information 
and Broadcasting getting into the picture 
and announcing repeatedly in Parliament 
that they were examining the taking over 
of this concern, nothing had happened ? 
How can it be rationally explained ?

SHRI L K. G U JRA L: Nothing hap-
pened because unfortunately, these people 
transferred their shares, as they say, out-
side India. Naturally, the bonafides of 
transfer, and whatever happened, is being 
gone into by the Enforcement Directorate. 
A t one stagp, they themselves told the 
Enforcement Directorate that they were 
willing to sell it to the Government. The 
moment Government expressed their readi-
ness, they backed out.

SHRI SOMNATH CHATTERJEE : I
had the privilege to appear for the workers 
in the litigation- The company lawyers 

openly said that the Government would 
not touch them.

SHRI JYOTIRMOY 
know that.

BO SU ; We all

SHRI SOMNATH CHATTERJEE: I
was trying to avoid this. It was openly said 
that they will never appear—the Govern-
ment of India will never appear—in this 
case because ‘they would not touch us’. 
This was openly said in the Court.

SHRI I. K. GUJRAL : Now, you have 
raised this issue. I was trying to avoid 
saying this in public. Please do not pro-
voke me. Please do not ask me again.
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It is not in the wider interest. I will not 
get provoked on this issue.

SHRI JYOTIRMOY BDSU : You must 
give an assurance.

SHRI I. K. GUIRAL : I can assure you 
one thing.

SHRI SOMNATH CHATTERJEE : Save 
the employees and save the concern; noth-
ing more we want.

SHR[ I. K. GUJRAL : On these two 
aspects, I hereby commit myself that we 
want to do it. .

SHRI H. N. M UKERIEE: Do you 
give us the guarantee that the employees 
would be safeguarded against any gadbad 
committed by these dubious people who 
have got into the bargain ?

. SHRI I. K. GUJRAL ; Don’t take me to 
that extent. You are talking about tak-
ing over Metre. I  commit myself to the 
fact that Government will try to explore 
ways and means of taking over Metro. I 
commit upto here, no further.

Shri Limaye spoke about moral judgment 
of creative work. There is no question of 
our trj'ing to make moral judgments of 
creative work, but we do feel that certain 
norms regarding public conduct, public 
taste, violence and sex should be observed 
which are in eonformity with the cultural 
background which I have dealt with at 
length.

SHRI B. V. NAIK ; What about public 
sector newspaper ?

SHRI I. K. GUJRAL : Mr. Naik made 
two points. He said, free society means 
permissive society. I do not agree with 
that. {Interruptions') Regarding the second 
point, I am against a Government news-
paper; we have no intention of starting 
any.
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About the radio, my friends have ex-
pressed a great deal of concern about pro-
gramming particularly. This year for the 
first time, we are going to make a consi-
derable investment on audience research, 
training of programme side and also re-
search and development on the programme 
side. We are developing the concept of 
Yuv Vani, about which I have dealt with) 
at length. We are trying to change the 
format of the Vividh Bharti. It is totally 
film music now. We are trying to build 
within it light music with national orches-
tra, group singing etc., so that we are in 
a position to make our own light music 
which is more woi;tl]. while. We are go-
ing to start this year a science cell in the 
radio, so that scientific education ’for the 
common man may be imparted- We will 
start three new statio"hs—one at Tawaog at 
a height of 11.000 ft., which will be the 
second highest station, second at Gorakh-
pur and the third at Rohtak. 10 of the 
transmitters will be strengthened including 
the one at Jeypore.

Besides thanking my, friend for taking 
so much interest, I would say, our policy 
is that the mass media, somehow or other, 
should become instruments of social change 
and national policy of building up a taste 
in the country as such.

We are very concerned with the service 
conditions of the staff artistes. So, we had 
set up a job evaluation committee. The
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National Productivity Council has already 
given its report. We are awaiting the com-
ment of the Staff Artistes’ Association on 
the National Productivity Council Report. 
The moment the comments are received, 
We will lake a decision.

MR. CHAIRMAN : I will put cut mo-
tions Nos. 1 to 19 by Shri Jyotirmoy Bosu: 
to the vote of thei House.

Cut motions Nos. 1 to 19 were put and 
negatived.

MR. CHAIRMAN : I will now put cut 
motions Nos. 20 to 30 and 36 to 40 by 
Dr. Laxminarain Pandya to the vote of the 
House.

Cut motions Nos. 20 to 30 and 36 to 40 
were put and negatived.

MR. CHAIRMAN : I will now put cut 
motion Nos. 31 to 35 by Shri H. N. 
Mukerjee to the vote of the House.

Cut motions Nos. 31 to 35 were put and 
■ negatived,

MR. CH \IRM AN : I will now put cut 
motion Nos. 41 to 45 by Shri Surendra 
Mohanty to the vote of the House.

Cut motions Nos. 41 to 45 were put and 
negatived.

MR. CHAIRMAN : The question is :

“That the respective sums not exceed-
ing the amounts on Revenue Account 
and Capital Account shown in the 
fourth column of the Order Paper be 
granted to the President to complete the 
sums necessary to defray the charges that 
will come in course of payment during 
the year ending the 31st day of March, 
1975. in respect of the heads of de-
mands entered in the second column 
thereof against Demands Nos. 60, 61 and 
62 relating to the Ministry of Informa-
tion and Broadcasting.”

The motion was adopted.

[The motions for Demands for Grants 
which were adopted by the Lok Sabha, are 
reproduced betow.— Ed.] "

Alleged Atrocities by 268 
R.P.F. Personnel (Stat.)

D e m a n d  N o . 60— M i n i s t r y  o f  I n f o r m .a -
TION AND BROADCASTING

“That a sum not exceeding Rs. 26,66,000 
on Revenue Account be granted to the 
President to complete the sum necessary to 
defray the charges which will come in 
course of payment during the year ending 
the 31st day of March, 1975, in respect of 
‘Ministry of Information and Broadcasting’.’’

D e m a n d  N o . 6 1 — I n f o r m a t i o n  a n d  
P u b l i c i t y

“That a sum not exceeding Rs.
9.98.84.000 on Revenue Account and not
exceeding Rs. 1,72,92,000 on Capital Ac-
count be granted to the President to com-
plete the sum necessary to defray the charg-
es which will coine in course of payment 
during the year ending the 31st day of 
March. 1975, in respect of ‘Information and 
Publicity’.” . _ .

D e m a n d  No. 62— B r o a d c a s t i n g

“That a sum not exceeding Rs.
16.99.69.000 on Revenue Account and not 
exceeding Rs. 14,68.33,000 on Capital 
Account be granted to the President to 
complete the sum necessary to defray the 
charges which will come in course of pay-
ment during the year ending the 31st day 
of March, 1975, in respect of Broadcast-
ing’.”

16.92 hrs.

STATEMENT RE. ALLEGED BURKING 
OF RAILWAY PROPERTY AND 
OTHER ATROCITIES COMMITTED BY 

RPF PERSONNEL AT LAKHISARAI 
RAILWAY STATION

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MOHD. SHAFI QURESHI) : At about 
15.30 hrs. on 19-3-74, a mob of about 3 
to 4 thousand persons attacked Railway 
Station, Lakhisarai on Mokemeh-Kiul Sec-
tion of Eastern Railway. The agitation 
started with pelting of stones and subse-
quently assumed serious proportions as fire 
arms and explosives were also used by the 
rioters. The G.R.P. staff assisted by 
R.P.F. gave repeated v/arnings to the as-
sembly which went unheeded. There was 
no Magistrate available with the Force at 
that time at this Station. The agitated mob


